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OFFICE OF THE LOKAYUKTA AND UPA LOKAYU

Date
(1)
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KTA

Note, Orger, Direction or Statement

)

__Complaint No.LA/ICOM/367

Next Date
and Remarks

(3)

4.(I-6)

Shri Kisan S. Chaudhari

(&

Fhis-ig-a-fresh matter--taken——up-for
prpliminary hearing.
2. Perused the complaint. Call for report.
(Justice.V.-M.-Kanade),
Lokayukta
24.10.2024
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